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be paid an  ad-boc  afloyance of
This amoun} will

Rs. 25 per momh
count pay for all purposes ex-
cept for pay fixation;

(iii) the wage settlement dated
1-9-1978 which is to be expire on
30-6-1981 is extended up to
31-12-1982.

Preparation for assault by Muivah-
Isak group in Nagaland

480. SHRI RAJESH KUMAR
SINGH: Will the Minister of HOME
AFFAIRS be pleased to state: b

(a) whether Government gre aware
of the preparations of Muivah-Isak
group of the Naga undergrounds for
launching an all-out assault in Naga-
land after the monsoons;

(b) if so, the details thereof; and

(¢) the measures taken by Govern-
ment to meet the situation?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI YOGENDRA MAK-
WANA): (a) to (c). Government
are aware of the presence of China
returned Naga undergrounds across
our border and of the likelihood of
their indulging in violent  activities
in our terrnitory. Strict vigilance con-
tinues to be maintained by Security
Forces along the international border.
Security measures have also been
stepped up wherever necessary.
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Stockg written off by electronics Cor-
poration of India

482. SHRI KRISHAN PRATAP
SINGH: Will the PRIME MINISTER
be pleased to state:

(a) whether it is a fact that the
Electronics Corporation of India has
written off stocks worth rupees 2.23
crore in the last three years; and

(b) if so, the reasons and justifica-
tion for writing off such a huge
amount?





